faT® -11/05/2026 | feaTH-14/05/2026 B} @l &1 IS BT T34 |

|
|

T sy Jradts s oA ]
11.05.2026 qradts ot guiy fara, e 9@ weled
14.05.2026 (A) ud

f Pifee Rt | aer e welew
11.05.2026 ¥ QIS TE (CANCELLED) |
114.05.2026 (B) |
11.05.2026 9 it ofY oI 1y Ay, oaT W HElgd
14.05.2026 (SMC) |

ﬁla : (1) The Part Heard Matters fixed during the above period will be

heard by respective Benches.

(ii)Bench ‘B’ will not function during the period from 11.05.2026 to
14.05.2026 and the cases fixed on the said dates stand adjourned as
follows: -

Cases

fixed on

11.05.
12.05.
13.05.

14.05.

2026
2026
2026
2026

feHi®:- 08-05-2026

Adjourned to

13.07.2026
14.07.2026
15.07.2026
16.07.2026
TS GIRT
WHART IUTHE HEled

(TGS &)

4“1‘!‘5%%\?1%1131?
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

- Appeal
-~ Number

Assmt.
Year

i
t Assessee Name

Remarks

ITA
639/LKW/2018

2013-14

[A] M/S. PASSION INFRADEVELOPERS PRIVATE
LIMITED

ITA
640/LKW/2018

2013-14

[A] M/S. PASSION INFRAPROMOTERS PRIVATE
LIMITED

ITA
381/LKW/2020

2017-18

[A] SHRI KAMLESH GUPTA

ITA
448/LKW/2020

2017-18

[D] SHRI KAMLESH GUPTA

IT(SS)A
20/LKW/2023

Block
Period
01.04.1995
to
18.10.2021

[A] MANSAROVAR SAHKARI AVAS SAMITI LTD.

ITA
320/LKW/2023

2016-17

[A] SRI RISHI DAS

ITA
335/LKW/2023

2013-14

[A] YOGENDRA GOEL

ITA
43/LKW/2024

2018-19

[D] RAJESH KUMAR AGARWAL (E-FILED.)

ITA
393/LKW/2025

2021-22

[A] MADHURI DEVI

10

ITA
394/LKW/2025

2021-22

[A] GEETA JAISWAL

11

ITA
455/LKW/2025

2002-03

(BPE on
20-03-
2002)

[A] LATE NIRANJAN LAL JAIN (TH. LEGAL HEIR
NEERAJ BENARA)

12

ITA
462/LKW/2025

2017-18

[A] MOHIT KHANDELWAL

13

ITA
673/LKW/2025

2018-19

[A] MOHIT KHANDELWAL

14

ITA
354/LKW/2026

2024-25

[A] BLUTEN MARKETING LIMITED

15

ITA
355/LKW/2026

2019-20

[A] CHETNA

16

ITA
356/LKW/2026

2018-19

[A] SARSAUL BHARAT GAS SERVICE




2026 (MONDAY)

CAUSE LIST OF A BENCH FOR 11-MAY-

BER
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEM
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1
WEBEX MEETING ID- 26400694010 PASSWORD- 123456

= Appeal
- Number

fsstit Assessee Name
Year

\ 2019-20 | [A] DHRUV KUMAR

(7]
4

17 IT(IMA
357/LKW/2026

IT(SS)A
\;\ 358/LkW/2026| 20172018 [A] M/S. PREMIER METCAST PRIVATE LIMITED

19\ ITA  |1)018-2019| [A] M/S. PREMIER METCAST PRIVATE LIMITED }

359/LKW/2026

ITA 2011-12 [A] LATE TRIYUGI NARAIN GOUPTA THROUGH LEGAL

HEIR AND WIFE RAJESHWARI GUPTA

20\360/ LKW/2026

4»«;155 Registra
08-May-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 11-MAY-2026 (MONDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl| Appeal Number AYs:':rt' Assessee Bench Remarksj
1 |1TA] 97 [Lkw|2025| 2017-18 |[D] AMBER AGENCIES A

(\”Asswjgaﬁt‘ﬁegistrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

S:rl Appgal Ni;h'iber‘ Assmt. ‘Year Assessee Name Remarks
1 BMA 485/LKW/2024 2019-20 | [D] DEEPAK MANSUKHLAL KOTHARI
2 BMA 486/LKW/2024 2019-20 | [D] DEEPAK MANSUKHLAL KOTHARI
3 CO 66/LKW/2025 2019-20 | [A] DEEPAK MANSUKHLAL KOTHARI
4 | IT(SS)A 707/LKW/2024 2017-18 | [A] RAMESTH DIAMONDS PVT. LTD.
5| IT(SS)A 760/LKW/2024 2017-18 | [A] SMT. SHASHI AGARWAL
6 | IT(SS)A 806/LKW/2024 2017-18 | [A] SMT. SHALINI AGARWAL
7 ITA 100/LKW/2025 2012-13 | [A] RAM ASRE GUPTA
8 ITA 101/LKW/2025 2013-14 | [A] RAM ASRE GUPTA
9 ITA 378/LKW/2025 2018-2019 | [A] HARVINDER SINGH
10 ITA 118/LKW/2025 2015-16 E[SaéﬁﬁllgSISRcl)\JciJELrLYJLOOM KUNDAN BONDIHAR
11 ITA 325/LKW/2025 2013-14 | [A] DISTRICT HEALTH SOCIETY ]
12 ITA 326/LKW/2025 2015-16 | [A] DISTRICT HEALTH SOCIETY
13 ITA 457/LKW/2025 2018-19 [A] SANJEEV KUMAR GUPTA
14 ITA 468/LKW/2025 2022-23 | [D] BAPL INFRABUILD PRIVATE LIMITED
15 ITA 644/LKW/2025 2023-24 | [A] ALKA GUPTA
16 ITA 695/LKW/2025 2016-17 | [A] P N INTERNATIONAL
17 ITA 825/LKW/2025 2011-12 | [AJUP ELECTRONICS CORPORATION LIMITED
18 ITA 826/LKW/2025 2012-13 | [A] U P ELECTRONICS CORPORATION LIMITED
19 ITA 827/LKW/2025 2013-14 | [A] U P ELECTRONICS CORPORATION LIMITED
20 ITA 361/LKW/2026 2014-15 | [D] FROST INFRASTRUCTURE AND ENERGY LTD.
d.r" F\;Séﬁ_'lz&gi‘rxl@.




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 12-MAY-2026 (TUESDAY)

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
m Appeal Number | Assmt. Year |Assessee Bench Remarla
1 |ITA|1015 LKW‘ZOZS 2013-14 [A] SHYAMA KUMAR GUPTA SMC
TTA| 54 |LKW[2026]  2015-16  [[A] ALPNA CHANDOKE SMC

ST
Q"‘Assistant Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

"‘"‘Appeal b

v, Number

| Sty

Assessee Name

Remarks

ITA
106/LKW/2026

2015-16

[A] SHYAM KAPOOR

ITA
116/LKW/2025

2016-17

[A] MASOOD AHMAD KHAN

ITA
235/LKW/2026

2017-18

[A] SEWA SANKALP

ITA
260/LKW/2026

2012-13

[A] JASVINDER VEER SINGH

ITA
773/LKW/2025

2017-18

[A] ABHISHEK NARANG (HUF)

ITA

898/LKW/2025

2024-25

[A] ANKIT AGARWAL

qFAssts ant eglstrar

08-May-2026




D, INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Srl

~ Appeal
- Number

Assmt.
Year

Assessee Name

Remarks

ITA
269/LKW/2015

2008-09

[A] M/S K.M SUGAR MILLS LIMITED (OLD APPEAL)

ITA
401/LKW/2017

2010-11

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
402/LKW/2017

2011-12

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
403/LKW/2017

2012-13

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
404/LKW/2017

2013-14

[A] M/S. K.M, SUGAR MILLS LIMITED (OLD APPEAL)

ITA
405/LKW/2017

2014-15

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
442/LKW/2017

2010-11

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
443/LKW/2017

2011-12

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA
444/LKW/2017

2012-13

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

10

ITA
445/LKW/2017

2013-14

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

11

ITA
520/LKW/2017

2014-15

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

12

ITA
700/LKW/2018

2015-16

[A] M/S. K.M. SUGAR MILLS LIMITED

13

ITA
224/LKW/2024

2015-16

[A] RAJENDRA KUMAR

14

ITA
586/LKW/2024

2017-18

[D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE
LIMITED

15

ITA
661/LKW/2025

2021-22

[D] HARSAHAIMAL SHIAMLAL JEWELLERS LUCKNOW
PRIVATE LIMITED

16

IT(SS)A
581/LKW/2024

2017-18

[A] HARSAHAIMAL SHIAMLAL JEWELLERS PVT. LTD.

17

ITA
662/LKW/2025

2021-22

[D] HARSAHAIMAL SHIAMLAL JEWELLERS PRIVATE
LIMITED

18

ITA

659/LKW/2024

2017-18

[A] PRADEEP KUMAR PROP. OF M/S P.K. OIL
IAGENCIES




CAUSE LIST OF A BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

5 Appeal
> Number

Assmt.
~Year

Rt Assessee Name

Remarks

ITA
111/LKW/2025

\;g

2014-15

[A] PALM INFRAPROPERTIES PRIVATE LIMITED

o

‘?\273/LKW/2025

2015

[D] AVIRAL INDUSTRIES LIMITED

~N

r‘ 2so/u<wlzozs

2015-16

[A] AVIRAL INDUSTRIES LIMITED

‘;2 \ 358/LKW/2025

2015-16

[A] RAM PRAKASH KHANNA

361/LKW/2025

2020-21

[A] PTC INDUSTRIES LIMITED

ITA
383/LKW/2025

2017-18

[A] SULTANPUR ZILA SAHKARI BANK LIMITED

ITA
740/LKW/2025

2014-15

[A] JUHI ALLOYS PRIVATE LIMITED

ITA
33/LKW/2026

2018-19

[A] ASGAR HUSAIN

Ls%egistra ‘

08-May-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 13-MAY-2026 (WEDNESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Appeal Number l Assmt. Year ]Assessee Bench Remarks|
i [A] THE RANA PRATAP DIGREE COLLEGE ‘
LKW\ZOZS\ 2018-19 | cAMMITTEE A .

(A



CAUSE LIST OF SMC BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

C INCOME TAX APPELLATE TRIBUNAL, LUCKNOW j
|
|

IN COURT ROOM 1 (

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

| Appeal :
srl %‘lcgrl;%aelr " Asser:rt Assessee Name Remarks
ITA
-17 [ [A . |
1 1257/LKwW/2026 2016-17 | [A] RAVINDRA KUMAR SONKAR |
ITA ‘
-18 [ [A
rz 266/LKW/2026 2017-18 | [A] AFASAR JAHAN |
ITA ;
E 281/LKW/2026 2020-21 | [A] ABHIYANKER JAISWAL
ITA
4 1 313/LKW/2026 2017-18 | [A] JITENDER PAL SINGH ANEJA |
ITA 2010-
5 | 342/LKw/2026 | 2011 [A] PUSHP KUMAR TRIPATHI
ITA 2010-
6 | 344/kw/2026| 2011 | MOHAMMAD NAVED SHAH
Assistant Registrar(

08-May-2026




| INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 14-MAY-2026 (THURSDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456 |

Srl|Appeal .;lillumber Assmt. Year ' Assessee Name T 1
ITA
Ll yso/kwpots | 2M 12 |[A] SMT. NIMMI RAINI (OLD APPEAL)
TTA ] |
) T B 12 [[A] SMT. NIMMI RAJANI (OLD APPEAL) |
3 |co 28/Ucw/2017|  2013-14 [A] M/S BIOVED RESEARCH SOCIETY (OLD |
APPEAL)
4 ITA 2013.14 | (D] M/S BIOVED RESEARCH SOCIETY (OLD |
474/LKW/2017 APPEAL) ,
ITA —
5 | seokwj2023 | 201213 | |[PIBIOVED RESEARCH SOCIETY |
ITA
6 | 290/LKkW/2023 2013-14 | [D] BIOVED RESEARCH SOCIETY —_l
ITA
7| soyukwjaos | 2415 |0 BIOVED RESEARCH SOCIETY
ITA 1
8| J0kwjo023 | 201516 [D] BIOVED RESEARCH SOCIETY |
ITA :
9 | Jozkwjaozz | 2V | BIOVED RESEARCH SOCIETY |
10 oI 2011-12 | [A] RAJESH KUMAR GUPTA B
253/LKW/2023
ITA
11| gaajwjaozs | 2090 | KISHORI AWASTHI
ITA
12| goskw0s | 20202 |[A KISHORI AWASTHI |
ITA
13| gag/uomjaozs | 202122 | [AIKISHORI AWASTHI
ITA
14| coz/uanaoos | 201920 | [A] BARKHA AWASTHI
ITA ‘
15| ag/ukwjaozs | 202021 |[A] BARKHA AWASTHI
ITA
16| goojkwj202s | 202122 | [A] BARKHA AWASTHI
17 |[TA 23/LKW/2026{  2017-18 | [A] METAL SEAM COMPANY PRIVATE LIMITED
% h i
4% Rast Reyf s



v

_

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

SrI

. Appeal
~ Number

Assessee Name

WEBEX MEETING ID- 26400694010 PASSWORD- 123456 ‘
Assmt. '

Remarks J

238/LKW/2026

A 1 2023-24

[A] AJEET SINGH

239/LKW/2026

ITA 2023-24

[A] AJEET SINGH

250/LKW/2026 |

A  15023-24

[A] AJEET SINGH

ITA
271/LKW/2026

2017-18

[A] REENA SINGH

SA 4/LKW/2026

[A] REENA SINGH

J— *Ju‘A-‘I‘ J_J

(-

55/;;ant ReglstraJ

08-May-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS
FOR 14-MAY-2026 (THURSDAY)

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number | Assmt. Year Assessee Bench |[Remarks
1 |ITA|129|LKw|2025| 2016-17  |[A] FARIDA NAHID SMC

| 2 |rTa[194]Lkw|2025] 2010-11  |[A] RAJEEV SINGH SMC
3 |ITA|810|LKW|2025| 2017-18  |[A] VARUN RASTOGI sMC ]
4 |TA|822|Lkwl2025| 2021-22  |[A] ABHISHEK AGARWAL SMC }
5 |1TAl862|Lkw[2025] 2016-17  |[A] MOHD RUKHSAR KHAN SMC

mlm 863 |Lkw|2025| 2017-18  |[A] MOHD RUKHSAR KHAN SMC

qﬁr Assistant flegistrar
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